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H@n•a1e MC. A.K. Bhatnagar, J.M. 

Nene llas appeared. en 1!>eailf ef the applicant. 
even in the revisea eall. 

Fr .. tae perusal ef tbe ercier sheets it is seen 
that the applicant •a cewisel is tako9 time fer filin9 
a fresh Vakaltnaaa en llebalf ef the applicant. As earlier 
ceunsel Sbri x,c, Sinha fer the applieant has been 
appeinte• as Assistant Seliciter General in the Hen'ble 
Hi9h Ceurt. It is ala• seen tbat n• rejeincier bas lleen 
811 file• DY the applicant se far. It is ma•• clear 
that if nene appears en loehalf ef the applieant en the 
next •ate. apprepriate ereers shall be pa••••• 

Sbri Vined Kumar helciing •rief •f Shri s. Sin9h. 
v learneci,,eeunsel fer the res_pen4e'r1ts aultmitted. that the 
t -~~, 
MRI •f .Bhei R.K. Mishra has already been expired and. 
be is ne .. re Gevt. ceunsel. therefere. his name be 
deleted as respendent•s ceunsel and the name ef Sh!i 
s.sin9h be shewn in the future cause list as respencien.t•s 
eeunsel. 

List en 5.4.2005. 
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